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MINISTRY OF RAILWAYS
[North Central Railway (Construction Department)]
NOTIFICATION
Prayagraj ,the 6th December,2025

S.0. 5740(E).— In exercise of the powers conferred by sub — section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) & Railways (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the
Central Government after being satisfied that for the public purpose the land the brief description of which has been
given in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of
the Special Railway Project namely, ” Agra Fort-Bandikui Doubling Project” in District Dausa and Alwar in the
state of Rajasthan hereby declares its intention to acquire such land.

Any whereas, the substance of the said notification was published in daily newspapers namely “Dainik
Bhaskar” and Rajasthan Patrika” dated 27.04.2025 under sub section (4) of Section 20A of the said ACT.

Any whereas, in 01 village objections were received and competent Authority have passed the orders
accordingly.

Any whereas, in pursuance of sub section 20 E of the said Act, the competent Authority has submitted its
report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure, for the Special Railway Project, namely, Agra Fort -Bandikui

Doubling Project in District Dausa in the state of Rajasthan.

S.N | Tehsil Village | Plot No. Types Nature of Acquir | Land Owner/ Beneficiary Name
Name Name Ofland | land ed Area
in
Hect.
1 2 3 4 5 6 7 8
1. Baijupada | Bawadi | 201/1166 | Private | Agriculture | 0.0800 | 1. Anguri daughter of Ramkaran share- 1/60 caste- Meena Sa.
Kheda Deh Khatedar
2. Amarchand son of Prabhu Share- 1/48 Caste- Meena Sa. Deh
Khatedar
3. Khemraj son Prabhu Share- 1/48 Caste- Meena Sa. Deh
Khatedar
4. Chandar son of Chotkya Share- 1/6 Caste- Meena Sa. Deh
Khatedar Rahin Share-1/6 (Complete Account) Punjab National
Bank Branch Baijupada
5. Chanduram son of Mangya Share- 1/12 Caste- Meena Sa. Deh
Khatedar
6. Devisahay son of Ramkaran Share- 3/40 Caste- Meena Sa.
Deh Khatedar
7. Baliram son Revadmal share- 1/24 caste- Meena Sa.Deh
Khatedar
8. Boli wife of Ramsahay share - 1/18 caste - Meena Sa. Deh
Khatedar
9. Mangalchand son of Mangya Share- 1/12 Caste- Meena Sa.
Deh Khatedar
10. Mohan, son of Kishorya, Share- 1/12, Caste: Meena, Sa. Deh
Khatedar
11. Rajendra, son of Kalu, Share- 1/24, Caste: Meena, Sa. Deh
Khatedar, Rahin Share- 1/24 (Full Account), Dausa Central
Cooperative Bank Limited, Mandawar Branch
12. Rambharosi, son of Ramsahay, Share- 1/18, Caste: Meena,
Sa. Deh Khatedar
13. Rameshwar, son of Ramkaran, Share- 3/40, Caste: Meena,
Sa. Deh Khatedar
14. Ramswaroop, son of Ramsahay, Share- 1/18, Caste: Meena,
Sa. Deh Khatedar
15. Vishram, son of Ramlaya alias Kamalya, Share- 1/12, Caste:
Meena, Sa. Deh Khatedar, Rahin Share- 1/12 (Full Account),
State Bank of India, Agriculture Development Branch, Rajgarh,
District, Alwar
16. Harisingh, son of Revdmal, Share- 1/24, Caste: Meena, Sa.
Deh Khatedar
164 Private | Agriculture | 0.0168 | 1. Anguri daughter of Ramkaran share- 1/60 caste- Meena Sa.

Deh Khatedar

2. Amarchand s/o Prabhu Share- 1/48 Caste- Meena Sa. Deh
Khatedar
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3. Khemraj son of Prabhu Share- 1/48 Caste- Meena Sa. Deh
Khatedar

4. Chandar son of Chotkya Share- 1/6 Caste- Meena Sa. Deh
Khatedar Rahin Share-1/6 (Complete Account) Punjab National
Bank Branch Baijupada

5. Chanduram s/o Mangya Share- 1/12 Caste- Meena Sa. Deh
Khatedar

6. Devisahay son of Ramkaran Share- 3/40 Caste- Meena Sa.
Deh Khatedar

7. Baliram son Revadmal share- 1/24 caste- Meena Sa.Deh
Khatedar

8. Boli wife Ramsahay share - 1/18 caste - Meena Sa. Deh
Khatedar

9. Mangalchand son of Mangya Share- 1/12 Caste- Meena
Sa.Deh Khatedar

10. Mohan, son of Kishorya, Share- 1/12, Caste: Meena, Sa. Deh
Khatedar

11. Rajendra, son of Kalu, Share- 1/24, Caste: Meena, Sa. Deh
Khatedar, Rahin Share- 1/24 (Full Account), Dausa Central
Cooperative Bank Limited, Mandawar Branch

12. Rambharosi, son of Ramsahay, Share- 1/18, Caste: Meena,
Sa. Deh Khatedar

13. Rameshwar, son of Ramkaran, Share- 3/40, Caste: Meena,
Sa. Deh Khatedar

14. Ramswaroop, son of Ramsahay, Share- 1/18, Caste: Meena,
Sa. Deh Khatedar

15. Vishram, son of Ramlaya alias Kamalya, Share- 1/12, Caste:
Meena, Sa. Deh Khatedar, Rahin Share- 1/12 (Full Account),
State Bank of India, Agriculture Development Branch, Rajgarh,
District, Alwar

16. Harisingh, son of Revdmal, Share- 1/24, Caste: Meena, Sa.
Deh Khatedar

168

Private

Agriculture

0.0010

1. Anguri daughter Ramkaran share- 1/60 caste- Meena Sa. Deh
Khatedar

2. Amarchand s/o Prabhu Share- 1/48 Caste- Meena Sa. Deh
Khatedar

3. Khemraj son of Prabhu Share- 1/48 Caste- Meena Sa. Deh
Khatedar

4. Chandar son of Chotkya Share- 1/6 Caste- Meena Sa. Deh
Khatedar Rahin Share-1/6 (Complete Account) Punjab National
Bank Branch Baijupada

5. Chanduram son of Mangya Share- 1/12 Caste- Meena Sa. Deh
Khatedar

6. Devisahay son of Ramkaran Share- 3/40 Caste- Meena Sa.
Deh Khatedar

7. Baliram son Revadmal share- 1/24 caste- Meena Sa.Dech
Khatedar

8. Boli wife of Ramsahay share - 1/18 caste - Meena Sa. Deh
Khatedar




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

9. Mangalchand son of Mangya Share- 1/12 Caste- Meena Sa.
Deh Khatedar

10. Mohan, son of Kishorya, Share- 1/12, Caste: Meena, Sa. Deh
Khatedar

11. Rajendra, son of Kalu, Share- 1/24, Caste: Meena, Sa. Deh
Khatedar, Rahin Share- 1/24 (Full Account), Dausa Central
Cooperative Bank Limited, Mandawar Branch

12. Rambharosi, son of Ramsahay, Share- 1/18, Caste: Meena,
Sa. Deh Khatedar

13. Rameshwar, son of Ramkaran, Share- 3/40,
Caste: Meena, Sa. Deh Khatedar

14. Ramswaroop, son of Ramsahay, Share- 1/18, Caste: Meena,
Sa. Deh Khatedar

15. Vishram, son of Ramlaya alias Kamalya, Share- 1/12, Caste:
Meena, Sa. Deh Khatedar, Rahin Share- 1/12 (Full Account),
State Bank of India, Agriculture Development Branch, Rajgarh,
District, Alwar

16. Harisingh, son of Revdmal, Share- 1/24, Caste: Meena, Sa.
Deh Khatedar

Total 0.0978

[F. No. NCR-HQOCENG(LAND)/6/2024 O/o Dy. CE/C-I/AGC (Computer No. 114142)]
HIMANSHU GOSWAMI, Chief Administrative Officer(Cons.)
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